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11. Static Dispensary, Sholapur

12, Static-Cum-Mobile Dispensary, Gondia
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13. Ayurvedic Dispgnsary, Nanded, Distt. Nanded

Calcutta Region

West Bengal State

1. Static-Cum-Mobile Dispensary, Bankura

2. Static-Cum-Mobile Dispensary, Karishanagar, Distt. Nadia

3. Static-Cum-Mobile Dispensary, Coach Bihar

4. Static-Cum-Mobile Dispensary, Magrahat, Distt. 24 Parganas

5. Static-Cum-Mobile Dispensary, Karimpur, Distt. Nadia

6. Static-Cum-Mobile Dispensary, Kharagpur, Distt. Midnapur

7. Static-Cum-Mobile Dispensary, Jhalda, Distt. Purlia (WB)

8. Static-Cum-Mobile Dispensary, Basirhat, 24 Parganas (WB)

9. Static-Cum-Mobile Dispensary, Kalachak at Malda (WB)

10. Mobile Medical Unit, Calcutta

11. Mobile Medical Dispensary, Nimtita, Distt. Murshidabad

Assam State

1. Static-Cum-Mobile Dispensary, Gouripur, Distt. Dhubri, Assam

Tripura State

1. Static-Cum-Mobile Dispensary, Agartala

Hospitals

(a) 10 bedded Hospital, Mysore (Karnataka State)

(b) Chest Clinic Nimitita (WB) distt. Murshidabad

[Translation]

Supply of Drinking Water to West Delhi
Colonies

9189. SHRI RAJ KARAN SINGH :
Will the Minister of URBAN DEVELOQP-
MENT be pleased to state :

(a) whether it is a fact that F, F—I,
EB, EA and EC pockets of colonies in G-8
area of West Delhi are presently being
supplicd drinking water from tubewells by
the Delhi Development Authority;

(b) whether it is also a fact that in
F-I pocket several residents became victim
of dangerous diseases due to polluted drink-
ing water supply and the samples of water
taken by the Municipal Corporation of
Delhi were found unfit for drinking;

(c) if so, the reasons for not supplying
safe tap water to thesc colonies so far and
the time by which this area well be connect-
ed with thc main supply line of the
Municipal Corporation of Delhi; and
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(d) whether the Delhi
Authority has received any notice from any
association of the said colonies for legal
action and if so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH) : (a) Yes Sir.

(b) DDA has reported that water for
drinking purposes is being supplied to
Pocket F and F1 from the common under-
ground tank. There was no complaint
about polluted drinking water from the
residents of F Pocket. There might be
some leakage in supply lines as also blockage
of sewer line because of which the residents
are getting polluted water. DDA and MCD
Officers had however thereafter conducted
a door to door survey. But the allegation
about the residents becoming victims of
diseases was not confirmed by them. A
sample of water was taken by the MCD
officers and was got tested. The test results
found the water unfit for drinking purposes
and proper  chlorination was advised.
Thereafter, the water was tested again after
attending to blockage of sewer lines and the
leakage in supply lines. The result there-
after was found satisfactory and no com-
plaint from pocket F1 was received.

(c) The peripheral water supply line
around these pockets is under process of
handing over to MCD. These pockets can
be connected by the MCD after taking over
the peripheral line.

(d) A notice from an advocate, has
been received on behalf of F-1 Residential
Welfare Association G-8 Arca, Rajori
Garden Extension New Delhi. In the said
notice, it has inter-alia  been alleged that
due to leakage in the sewage pipe lines, the
sewage water cntered the drinking pipe
lines which resulted in contamination of
the drinking water thereby causing various
ailments to many residents. The notice
further avers that that DDA is liable to
criminal prosecution and for damages
amounting to Rs. 10 lakhs to his clients.

LEnglish}

Decline in Productivity 1 evel of Goternment
of lndia Presses
9190. SHRI GANGA RAM : Will
the Minister of URBAN DEVELOPMENT
be pleased to state :
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(a) whether it is a fact that in com-
parison to other Government Departments
e.g. Railways; Defence and Posts, the
productivity level based on PLB of Govern-
ment of India is going down year by year
in Government of India Presses;

(b) whether Union Government propose
to appoint a study Team to find out the
real cause behind the decreasing returns;
and

(c) if so the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHR]1 DALBIR SINGH) : (a) The assess-
ment of productivity of Government of
India Presses during a particular year for
the purpose of PLB is made comparing it
with the base year. It is a fact that in the
Government of India Presses, productivity
has been lesser than the base vear 1976
during the years for which PLB has been
paid to workers. -

(b) and (c). A Study Team has already
studied the working of the Government of
India Presses and has suggested measures
like better maintenance of machines, train-
ing of the operatives, timelv and adequate
supply of paper etc. to improve productivity.
Steps have been taken’are being taken to
improve productivity of the presses.

Satellitc Survey for Soil Maps

9191. SHRI A.J.V.B. MAHESHWARA
RAO : Will the Minister of AGRICUL-
TURE be pleased to state :

(a) whether Scientists of the National
Bureau of Soil Survey and Land Use Plann-
ing have launched “‘Satellite to Soil” com-
paign for mopping the natural resources of
the country, ars reported in the Times of
India dated 11 April, 1988;

(b) if so, the details thereof; and

() whether soil map of the country
has not been finalised so far and if so, the
time by which it is likely to be completed ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURAL
RESEARCH AND EDUCATION IN THE
MINISTRY OF AGRICULTURE (SHRI
HARI KRISHNA SHASTRI) : (a) and (b).
Yes, Sir. The National Burecau of Soil





